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terms of the agricultural
country?

production of this

SHRI SATISH CHANDRA: Sir, as against
the maximum production of about 333,000
tons that was reached at one time, the
production in 1960-«1 was 3,00,000 tons. So
there has "been a considerable drop. We are -
trying to rectify the defects. But they are not
due to individual lapses; they are due to
technical reasons—diversion of the supply of
good quality «oal and deterioration of
generators— which are being attended to now.

SHrRI BHUPESH GUPTA: May I know, Sir,
if it is not a fact that in the notes, documents,
memoranda, etc. which were supplied to the
Government from quarters they know very
well, it was pointed out that a; a result of this
kind of mismanagement —not rivalry; I did
not say that; I said 'wranglings among the
various officers' and so on—the production
was suffering and certain aspects of the plants
were also being neglected? Can he deny this?

SHRI SATISH CHANDRA: I said that
there were some reports inspired by officers
who were due for superannuation and had to
leave the factory. They were of this view that
extension should be given to them. There
were lots of things said at one time but
nothing has been established.

SHrr BHUPESH GUPTA: May 1 know,
Sir, if there was any enquiry made into these
serious allegations that were made in their
long memorandum? That is what I want to
know.

Surl SATISH CHANDRA: On receipt of
the memorandum we made an enquiry and
found that complaints were from officers who
were due for superannuation.

DR. RAGHUBIR SINH: The hon. Deputy
Minister said that there were 136RS—2.
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some defects due to superannuation of the
generator. s that so?

MRr. CHAIRMAN: Not superannuation of
generators but superannuation of some people
who said that everything was wrong there.
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t [FOREIGN EXPERTS FOR HANDICRAFTS

*79. SHRI RAM SAHALI: Will the Minister
of COMMERCE AND INDUSTRY be pleased to
state the names of the countries from which
four experts have come to advise on various
aspects of handicrafts and the places in India
where they have started their work?]
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fl THE MINISTER ofF INDUSTRY
(SHRI MANUBHAI SHAH) : It is presumed
that the Hon'ble Member is referring to
the four Experts made mention of in para
13 of Chapter XI

[ RAJYA SABHA ]
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of the Annual Administration Report of
the Ministry of Commerce and Industry
for the year 1960-61. In this connection,
a statement is laid on the Table of the
House.
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STATEMENT
The names of the countries from which four experts have come to advise on
various aspects of handicrafts and the places in India where they have started work

are as follows:

SI. Name of the Experts
No. country
T 1 Miss A S Hansen . Denmark
2 Mrs. Ruth Reeves U.S.A.
3 Mr. Withelm Moesch  Germany

4 Mors. Lisbet Homes . UL K,
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Name of the Place(s) and institution worked with

'OTHI_:lncTin Hundicrafts Board, New

“¥1 1 English translation.

Dethi.
(if) Regional Design Centre, Bangelore.
(i) Pilor Dolls and Toys Centre, Bom=-
bay. .

All Tndia FHandicrafts Board, New
Delhi.

(i) R;:giona] Design  Centre, O khia.
2lhi.

{71) Design Development Centre, Calcutia,

All India Handicrafts Board, New
Delhi. -
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Sarr BHUPESH GUPTA: Do I un-
derstand that we are not having doll
making experts? May 1 know, Sir,
in what category of priority doll mak-
ing comes so that we have to bring
| experts here and expend our foreign
exchange?

Surt MANUBHAI SHAH: It
very important industry

is a
employing
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thousands of people throughout the country.
Modern doll making is an art by itself.
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SHRIMATI SAVITRY DEVI NIG AM: May
I know, Sir, if there is any scheme to start
training courses in various regions to train
people in these crafts?

SHRI MANUBHAI SHAH: Yes, Sir.

SHR1 BHUPESH GUPTA: The Minister
said that the doll-making industry employs
many people. I agree. But may I know, Sir,
how did he arrive at the conclusion that those
who make dolls in our country are not good
and therefore we have to get experts? May 1|
know, Sir, whether he has examined these
dolls to And out that such dolls cannot be
produced in our country except with the aid of
foreign experts and that such dolls are
something which should be sold in the
market?

SHRI MANUBHAI SHAH: There are
experts from foreign countries who are
needed here and our experts are needed
elsewhere in other countries. It is an interflow
of experts at international and national level
of development.

SHrRl BHUPESH GUPTA: Can you
not produce dolls here

MR. CHAIRMAN: Please sit down.

[ 25 APR. 1961 ]
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SHRI ABHIMANYU RATH: May I know,
Sir, if there is a feasibility of introducing this
scheme in the red light areas of Delhi so that
we can provide some work to these prostitute
girls and thus put a stop to the evil of
prostitution?

SHRI MANUBHAI SHAH: W, would
certainly welcome anything that can help
these women comrades of ours, and if the
hon. Member or any other Member would
take interest in this matter. I will try to see
that some centre is developed for this

purpose.
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TLOIL-CAKES INDUSTRY

*80. SHRI RAM SAHAL Will the
Minister of COMMERCE AND INDUSTRY be
pleased to refer to para 44, chapter XIII of his
Ministry's Report (1960-61) and state:

(a) whether the three mills, for the
solvent extraction of oil-cake, have since
been setup; and

(b) how many of the one hundred mills
licensed for oil-cake industry have since
started production and what is the production
of this industry at present?]

t[ ] English translation.
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fflTHE MINISTER ofF INDUSTRY (SHRI

MANUBHAI SHAH) : (a) Two solvent extraction
plants have been set up and have gone into

production. The third one is expected to go
into production by the end of May, 1961.

(b) No additional unit has been set up. The
output of oil from oilcakes during the year
1960 was 28,000 tons.]
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t [PROSECUTION  AGAINST COMPANIES
AND THEIR OFFICERS

*81. SHRI RAM SAHAI: Will the Minister
of COMMERCE AND INDUSTRY be pleased to
state the number of prosecutions instituted
against companies and their officers, which
were pending at the end of March, 1961, and
by when those are likely to be disposed of?]
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ff[THE MINISTER oF INDUSTRY (SHRI
MANUBHAI SHAH): 2941; they are likely to be
disposed of by the end of 1961.]

oY T WA : A9 A 1A G
zad faqg sufm M E R awgrawe
FT WFLar FAEAT WAT § oW famwy
A FE R ¢

o wAwrd mg : faan syfad
AT AFAVAr T27 qieFT #79 &1 39
TV F FHT /& F A A § HIT IAET

HAAT 7 T SfET g wmar )

SHrRI BHUPESH GUPTA: May I know, Sir,
whether among the prosecutions pending in
March 1961 cases against the Ananda Bazar
Patrika of Calcutta and Messrs. Jardine
Henderson and Co., which were under in-
vestigation, were included and, if not, why
there is delay in including these cases for
prosecutions?

SHRI MANUBHAI SHAH: I would not be
in a position to mention every case under
investigation, and if the prosecution is
launched, it will be known.

f[ ] English translation.



